- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH NEW DELI-II

ORIGINAL APPLICATION NOg\Q‘ (') 11997
pated: this the 22n d day of Sep temb er, 19983
IN THE MATTER OF :

1 Shn Nandaballabh Pant
) son of Shri Heeraballabh Pant
Resident of : G-33, Srinivaspuri
NEW DELHI '
working as ASSIstant Craftsman

2. Shri Mahendra Kumar -
son of Shri Jagdish Prasad
. Resident of : Bari Mohalla,
. HAPUR, District Ghaziabad (U.P.)
* working as Assistant Craftsman .

. 3. ShriBabulal
" son of Shri Bholanath
T ‘Resident of : H. No. 144 Gali No4
‘ A Shakti Vihar 4
. NEW DELHI 110 044
- working as Assistant Craftsman .

4. Shri Lakhanlal -
'son of Shn Batuk Prasad
" Resident of : G-150 Secto_r-22,
- NOIDA(UP) -
. workmg as Skrlled Worker

5. Shrilnhder Singh - |
.. son of Shri Lakhan Singh .
" Resident of : H-42, Harkesh Nagar
NEW DELHI 110020 - .
working as Skilled Worker -

6. Shriinder Singh -1l -
son of Shri Patiya
Resident of : G-506, Shnnwaspurr, _
NEW DELHI
workmg as Skilled Worker o




.10,
A - Son of Ramchandrg.

. Shri Manjar fiahj ~
- son ofShriAbdul'Laﬁf

Resident of : Plot No. 581, Gali o, 1/8

~ D-Block; Sangam Vihar

NEW DELH)
-working as Skifled Worker

- ShriBanwari La]

son of Shri hunni La)
Resident of - H-631, Shrinivaspun'

NEW DELH;

working as Skiljed Worke'r

Shri Harrig
son of Shri Harj

- Resident of : H-305, Shrinivaspuri

1.

NEW DELH;
working as Jobber

Shri Harish Kumar Rajput _

Resident of : E-185, Kigyaj Nagar

 NEWDELHI 110 02

working as Jobber

Shri Sushij Kumar

son ‘of'Shri,Jaishankar
‘Resident of - S1-E, Sector-4
Pushp Vihar -

'NEW DELH 110017
* Working as Jobbgr L

All the Applicants are working in the o

Offic

Inistry of Textijes Government of India,

(By " adw catg:

e of the Develqpment Corhmissibné'r'(Ha'ndic’r_aﬁs)

~

‘Shri ppa veen Khattar)

APPLICANTS

i
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e

-3 o

M—

- 1, btnion of India through

the Secretamy to the owts of Indisg,
Ministry of Textiles,

Udyog.8havan,

New Delhi-011.

2, The. oave10pmmt mmmissionav(ﬂandicrarts),
Ministry of Textiles,
" Govts, of India,
west Block=-7, R.K.Purem,
New Del hi-066,

3. The m:.‘ector(NR)(Adun I11),

Office of the Dswvelopment mmmissioner(ﬂandicrafts),

Ministry of Textiles,

Govt. of India,

st Bleo ck-8, R.-K.Pnram,

New Delhi-066. 4

4. The Desputy pirectos,

Office of the Davelopment bmmi ssionerQHandtcra?te),

Ministry of Textiles,
" Gowvt, of India

43, Okhla Induetrial Estate, ‘ )
Neu Dl hi.=020 “e00 0 REspon dentsd

( 8y Adweate: shri RV, Sinha)

HON *BLE MR, S, R, ADIGE, VICE CHAI MM AN (n).
HoN 'LE DR, A, VEDAVALLT,M EM8 ER(D)

, ORDER A
HON *BLE MR, S, R, ADIGE, vxgg CHAIAMAN(a)

mpl:lcants imp ugn respondmts“ order deted

9 %8 (mnaxaream)tranaferring certain vacant
nonp=plan posts from the Regional Dirsctor Centro, \

Dalhi to Guwahati ang Bhopal, Their grievance ie that

those are promotional posts to which epplicants

(have been aspiring to for a numbsr of years, and

by transt’erring these posts, applicants will loss
theip p romotional oppo rtunitiesy

2. t.b hawe heard applieantsl" counsel shri Praveen
Khattar and Respondents! counsel Shri R, W/Sinhad

'§° shri sinha has stated that epplicents ®ul d




43

not be promoted to these posts owing to litigation. |
regarding seniority as a result of yghich they remained
vacant and now a policy decision has been taken to
transfer them to Guushati snd BRopsl to strengthen
the RDCs theres He has also stated that the 'transf’me
of these p;osts is not pemanentd He also stated,

upon instruction from the Dspartmentcl Represontative
shri AJKdRajzadazasstt. Diractor ( Tech.) ROC who

was present in Ourt that respondents wuld bo
will_in"gZ?con.si der promoting the épplicants on the

posts scheduled to be t rans fe rreds

4, e record this statement and dispose of the.
04 holding that applicants hava no enforceablo 1egal
right to ommpel respondents not to transfer the

posts, yhich is a matter of executivo policy and

decision., No costs, : y

QFV&A:\_IV_T‘\'\«, : %D{M o

( DR. . VEDAVALLY ( S.R.aDIGE )
. MEMBER(D | VICE CHAIRIAN({g).

[ug/




